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Joint Inspection Report of the Committee 

In compliance of the Hon'ble National Green Tribunal (NGT) Central 
Bench, Bhopal order dated 18.02.2022, in the matter of original 
application No. 16/2022 (CZ), Prakash Jain versus Vinod Kumar 
Sharma and Others, the committee of following 04 members was 

constituted by District Collector, Ajmer vide letter No. 38 dated 
25.02.2022 [Annexure-1]. The committee visited the complaint site i.e. 
H. No. 308/29, New Old Ward 24, Behind Palliwal Jain Bhawan Babu 
Mohalla Kesarganj, Ajmer and nearby vicinity of Babu Mohalla, 
Kesarganj, Ajmer on 08.03.2022 to record the factual situation and 
actions required to be taken: 

1. Shri Rajendra Prasad Agarwal, ADM City, Ajmer (Raj.)- Nominee of 
District Collector, Ajmer. 

2. Shri Pushpendra Singh, Minning Engineer, Ajmer (Raj.) 
3. Shri G. D. Bohra, Senior Hyrologist, Ground Water Department, 

Ajmer (Raj.) 
4. Shri Deepak Tanwar, EE & Regional Officer, RSPCB, Kishangarh 

(Nodal Officer) 

As per the order of Hon 'ble NGT, the committee verified the factual 
status on these following issues: -

1. Discharge of polluted water or used water, engine oil in the open 
area. 

2. Air pollution by old vehicles in the residential area in Babu Mohalla, 
District-Ajmer. 

3. Commercial activities in residential area. 

4. Contaminations of ground water by way of discharge of its engine oil 

with the water. 

Field Observations 
1. The committee visited the site i.e. H. No. 308/29, New Old Ward 24, 

Behind Palliwal Jain Bhawan Babu Mohalla Kesarganj, Ajmer and 

nearby vicinity of Babu Mohalla, Keasrganj, Ajmer on 08.03.2022. 



2. Shri Prakash Jain, Petitioner was also present at the site during the 

visit of the committee. 

3. A tap was found installed on the outer wall of the house of Shri Vinod 

Kumar Sharma. 

4. Petitioner has raised the complaint for utilizing water from the 

aforesaid tap for washing of vehicles of M/s Jai Tours and Travels, 

run by Shri Vinod Kumar Sharma and Abhimanyu Sharma. 

5. During the visit, no washing of vehicles was observed at the 

complaint site. However, petitioner submitted on-site photographs

showing use of water from the aforesaid tap for washing of 

commercial vehicles of the above mentioned Travel Agency 

[Annexure-2]. 
6. Few spots of spillage of Engine oil were also observed on the site 

which reveals that there may be leakage of engine oil from particular 

vehicle which was parked there and the same was not observed to be 

significant. 
7. There is no chance of contamination of ground water/drinking water 

supply due to above activities, because of the concreted roads 

available in the Babu Mohalla, Kesarganj, Ajmer. Thus, Thus, 
contamination of drinking water supply and ground water may not be 

possible. It is important to state that there was no leakage of water 

supply connections observed in the nearby areas of complaint site. 

8. Washing of commercial vehicles by utilizing domestic water supply 
connection was observed by the Officials of PHED, Ajmer. Thus, 

domestic connection was revised by the respective Department and 

the same was converted to commercial water supply [Annexure-3]. 
9. Further, waste water generated from washing of commercial vehicles 

is discharged on road as well as into the municipal drains, which 

were found concreted. No overflow of municipal drains was observed 

in the complaint area and its nearby area. Since, only washing of 

outer body of vehicles is carried out on routine basis, no traces of 

engine oil may be mixed with waste water, which is discharged into 

municipal drains. 



10. Ground Water samples taken from ncarby 06 Hand pumps and were 

analysed by PHED, Ajmer. Results of Analysis report is attached 

herewith Annexure-4 

11. No maintenance of vchicles was observed at the complaint site as 

well as in nearby areas. 08 commercial vehicles registered in the 

name of M/s Jai Tours and Travels were examined by DT0, Ajmer 

and PUC certificates of all of the vehicles were found valid and 

reports of all the vehicles revealed that none of the vehicles are 

causing Air and Noise Pollution problem. Also, the old scrap vehicle 

(01 Nos.) which was lying near the Travel Agency has also been 

removed by DTO, Ajmer [Annexure-5]. 

12. The aforesaid Travel agency is located in the commercial area and 

routine washing of vehicles is being done on road using water from 

house of the owner of Travel Agency which is located in the nearby 

residential area. Parking of vehicles is being done near the Travel 

Agency as well as near to the house of the owner of Travel Agency. It 

is important to mention that stationary vehicles may not cause any 

nuisance in the area. 

13. During verification, none of the residents of Babu Mohalla, 

Kesarganj, Ajmer expressed their grievances regarding the problems 

raised by the Petitioner. 

Photographs taken during the field visit are enclosed [Annexure-6]1. 

Conclusions: 
1. Waste water is generated from routine cleaning and washing of 

commercial vehicles of M/s Jai Tours and Travels Agency by using 

domestic water connection. PHED has converted the pre existing 

domestic water connection to commercial water connection. 

During the washing and cleaning operations, waste water so 

generated is being discharged on concreted roads and municipal 

drains. 

2. Few spots of spillage of Engine oil were also observed on the site 

which reveals that there may be leakage of engine oil from 



particular vehicle which was parked there and the same was not 

observed to be significant. 

3. 08 commercial vehicles of the aforesaid Travel Agency were 

cxamined by DTO, Ajmer for PUC. PUC certificates of all of the 

vehicles were found valid and reports of all the vehicles revealed 

that none of the vehicles are causing air and noise pollution 

problem. Also, the old scrap vehicle which was lying near the 

Travel Agency has also been removed by DTO, Ajmer. Thus, the 

problem of Air and Noise Pollution from the vehicles is not 

significant. 

4. Many other commercial activities such as Grocery Shops, 

Showrooms etc. are also running in Babu Mohalla, Kesarganj, 

Ajmer other than M/s Jai Tours &% Travels Agency. 

5. It is important to state that there was no leakage of water supply 

connections observed in the nearby areas of complaint site. 

Washing of vehicles is done to remove routine dust and dirt from 

outer body of the vehicles and no other maintenance activities are 

being carried out which reveals that no discharge of engine oil 

occurs during wa_hing of vehicles. Also, any spillage of engine oil 

from parked vehicles/ stationary vehicles has no possibility to 

contaminate ground water as concreted roads have been provided 

within residential areas of Babu Mohalla, Kesarganj, Ajmer. 

Analysis report of ground water samples taken from hand pumps 

located in the nearby area are in coherence with the above 

mentioned observations. 

6. As such the complaint of the Petitioner was not foumd significant.

Shri Rajendra Prasad Agarwal, 
ADM City, Ajmer (Raj.)- 

Nominee of District 

Shri Pushpegdra Singh 

Minning Engineer, Ajmer 

Collector, Ajmer 
Reabasg ana 

Shri G. D. Bohra, 
Senior Hyrologist, 

Ground Water Department,
Ajmer 

Shri Deepak Tanwar, 
EE& Regional Officer, 
RSPCB, Kishangarh, 

(Nodal Officer) 
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ANNEXURE-4.| 

OFFICE OF THE SENIOR CHEMIST 
PUBLIC HEALTH ENGINEERING DEPARTMENT REGIONAL LABORATORY, AJMER (Raj) 

REPORT OF THE CHEMICAL EXAMINATION OF WATER 

No.Lab/Tech./ 2021-22/ 960 Date: 16 3.2022 

To, 
Assistant Engineer District: Ajmer 

Public Health Engineering Department, Town/City: Ajmer 
Sample was not Collected 

by Laboratory 
City Sub Div.l, Kesarganj, Ajmer 

Reference: Your letter No. 1013 dated 15.3.2022 

Sample Collected by- Sh Jaikishan, Pump Driver lI 
Lab Sample No. IS10500:2012 1552 1553 1554 

Source H.P H.P H.P 

Opp.House Of 
Sh Kapoor, 

Babu Mohalla 

Behind 
Nursing 

Home, Babu | Office, Babu 
Mohalla 

Opp. 
Congress Source Location: Permissible 

Desirable Limit in 

Mohalla Limit as per 

IS10500:2012 
absence of 

alternate Date of Collection- 15.3.2022 15.3.2022 15.3.2022 
source 

Date of Examination 15.3.2022| 15.3.2022 15.3.2022 

Test Parameter Results 
1 pH Value 6.5-8.5 No Relaxation 7.6 7.6 7.6 

2 Total Alkalinity (as CaCO,) mgl, Max 200 600 330 300 300 

3 Total Hardness (as Caco) mg/l, Max 200 600 320 270 270 

4 Calcium (as Ca) mg/l, Max 75 200 64 52 44 

5 Magnesium (as Mg) mg/, Max 30 38.4 100 33.6 38.4 

Chloride as Cl mg/l, Max 250 1000 350 180 160 

Nitrate as NO, mg, Max 45 No Relaxation 57 80 65 

8 Fluoride as Fmg/, Max 1.0 1.5 2.2 1.2 1.1 

9 Total Dissolved Solids(T.D.S.)mg/, Max 500 2000 1840 1050 1010 

(Dr. Arcifána Mathur) 
Senior Chemist 

P.H.E.D. Reglonal Laboratory 

Ajmer 



OFFICE OF THE SENIOR CHEMIST 

PUBLIC HEALTH ENGINEERING DEPARTMENT REGIONAL LABORATORY, AJMER (Raj) 

REPORT OF THE CHEMICAL EXAMINATION OF WATER 

No.Lab/Tech./ 2021-22/ 19 6o Date:163.2022 
To, 

Assistant Engineer District: Ajmer 

Public Health Engineering Department, Town/City: Ajmer 
Sample was not Collecied 

by Laboraiory City Sub Div., Kesarganj, Ajmer 

Reference: Your letter No. 1013 dated 15.3.2022 

Sample Collected by Sh Jaikishan, Pump Driver I 
Lab Sample No. 1556 

H.P 
1557 1555 

H.P 
IS10500:2012 

Source H.P 

Behind DAV BehindPolice 
School, Babu Chowki, Babu 

Mohalla,

Kesarganj 

Babu 
Pemissible Mohalla,

Source Location: Dainik Mohalla,Desirable Limit in 

Limit as per absence of Navjyoti Road Kesarganj 
IS10500:2012 alternate 

15.3.2022 15.3.2022 15.3.2022 

15.3.2022 15.3.2022 15.3.2022 
Date of Collection source 

Date of Examination> 

Test Parameter Results 
1 pH Value 6.5-8.5 No Relaxation 7.5 7.5 7.4 

2 Total Alkalinity (as CaCO%) mg/l, Max 290 260 320 200 600 

3 Total Hardness (as CacO,) mg/l, Max 330 350 200 600 360 

4 Calcium (as Ca) mg/l, Max 75 200 56 64 56 

30 100 52.8 40.8 50.4 5 Magnesium (as Mg) mg/l, Max 

250 1000 160 140 180 6 Chloride as Cl mg/l, Max 

45 No Relaxation 82 70 63 7 INitrate as NO, mgl, Max 

0.7 0.7 0.8 1.0 1.5 8 Fluoride as Fmg/, Max 

500 2000 1010 900 1070 Total Dissolved Solids(T.D.S.)mg/, Max 

(Dr. Archara Mathur) 
Senior Chemist 

P.H.E.D. Regional Laboratory 

Ajmer 



ANNEXURE-05.. 

7-HT3 uR/2022/32e- fic 22-03-20 22 
TAT 3A. foron afrrT (TER) 

fay7- Regarding O.A. No. 16/2022 in the matter of Prakash Jain V/S State 

of Rajasthan & Ors. 

EH-3TYI YAT5 RPCB/RO/KSG/Ajmer/GEN/131/3043-3044 fi 
16.03.2022 7 |1 

TETE, 

1 RJ01TA6451 

2 RJ01TA7351 

3 RJ01TA4067 

27.04.2023 07.03.2023 
11.07.2022 03.12.2022 

25.11.2023 14.09.2022 
4 RJ01TA4144 08.10.2023 01.09.2022 

RJO1CF5551 04.03.2035 23.01.20223 
RJ14TD4970 02.07.2023 02.01.2023 

7 RJOITAS951 
8 RJO1TA7051 

24.04.2023 
27.08.2023 

10.06.2022 

25.08.2022 

3HHR 
aT R/2022/3223 f 22-03-2e22 



HUTHR RTI.) 

97- Regarding O.A. No. 16/2022 in the matter of Prakash Jain V/S State 

of Rajasthan & Ors. 
TE-377 Ti 6158 i 19.03.2022 54 ÅI 

HETC, 

35.H 
1 RJOITA6451 27.04.2023 07.03.2023 

2 RJ01TA7351 11.07.2022 03.12.2022 

3 RJO1TA4067 25.11.2023 14.09.2022 

4 RJO1TA4144 08.10.2023 01.09.2022 

5 RJO1CF5551 

6 6 RJ14TD4970 
7 RJOITA5951 

8 RJO1TA7051 

04.03.2035 23.01.2023 

02.07.2023 02.01.2023 
-

24.04.2023 10.06.2022 

27.08.2023 25.08.2022 

PFS-01, RTO 3FUHR 



Annexure-06 

PHOTOGRAPHS TAKEN DURING SITE VISIT DATED 08.03.2022 

Latitude: 26.449399 Longitude: 74637647 
Eevavon 8b./1so m 

Accuracy: 23.5m 
me Shama Babu Mhola KEsgey 

de: 746378 
evation 486.616 

OE VnOd Kmr Shama, aU Nhala kesargen 

Latitode 26449382 
Longude 743/6k2 
on86./m 

ccurncaA 

dez649402 
gde i4637663 
Eeratior 671t5m 

oEvnodan Shama BaouNhOa Kesagan 

L4C24 
atitude 26.44954 ptude 74.6s8079 

Eevtion 485.81:9m 
Accuacy 2.0m 
me is022 1213 
Note VinodiKunas Shama Babu Mnola Kesga 

OeAE7673 

0090221205 
Vnod Kam 


